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In exercise ol the powers conferred under Sub-Section (2) of Section -12 of Panchkula 
Metropolitan Development Authority Act. 2021, 1. Ajit Balaji Joshi. 1AS. Chief Exceutive 

regard anction and approval estimates of expenditure on operation, repairs and maintenance 

ers ol the Authority mentioned to the extent and limits as specified herein below - 
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Dated : 17.07.2023 Panchkula Metropolitan Development Authorii 
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